
HIGH COURT OF .JAMMU & KASHMIR AND LADAKH 
(Oflice of Ute Registrar Genentl at .Jammu) 

**** 

Notification 

No:-S [J ~ of 2026/RG Dated: 26.02.2026 

lt is notilied lor the inrormation or all concerned that Hon ' ble 

the Chief Justice, lligh Court or J&K and Ladakh, has been pleased to 
convene a Full Court Rclcrcnce on 9th March, 2026 (Monday) to 

condole the sad demise or 1-Ion'ble Mr. Justice V.K.Jhanji, Former 

Acting Chief Justice of the High Court of J&K and Ladakh, who expired 

on 23rd February, 2026. 

In terms of the High Court notification No. 49/LP dated 

16.10.2020, the Full Court reference will be held at 3:00 PM for which 

the Courts will rise at 2:45 PM and the Courts will be adjourned for the 

rest of day. The Full Court reference will be held in the Court Room of 

Hon'ble the Chief Justice at Jammu wing of the High Court. 

It is further notified that the Learned Members of the Bar of 

Srinagar Wing may join the reference proceedings virtually from 

Sri nagar Wing of the High Court for which the link will be shared in due 

course. 

By Order 

No: /D~-U /UG/LP 
Copy to thc:-

&~\~-11-b 
Registrar General 

Dated: 26.02.2026 

1 •. 
2. 
3. 

Assistant Solicitor General, UT of J&K, Jammu/Kashmir for information. 
Registrar Generals, High Courts of Punjab & Haryana and Himachal Pradesh, for information. 
Principal Secre}ary to I lon'ble the Chief Justice, High Court of J&K and Ladakh. 

4. Secretary to Hon'ble Mr/Mrs. Justice 
.. .... .... lor information of their Lordships. 

5. Registrar Vigilance, High Court oJ'J&K and Ladakh, Jammu for information. 
6·. Member Secretary, J&K Legal Services Authority, Jammu. 
7. Director, J&K Judicial Academy, Jammu. 
8. Registrar IT, I ligh Court of J&K and l.adakh, Jammu. 
9· Registrar Judicial, I ligh Court or J&K, Jammu/Srinagar for information and with the n:quest to nwk~ all 

necessary arrangement. 
I 0. l'r. District and Sessions Judge, Jarmnu li>r inlonnation. 
II. Director I~Jronnation , Jammu lin inlinmation and ncccssary action. 
12· Jolllt Reg1strar (Judlclal/l'rotocol), lligh Court or J&K and Ladakh, Jammu/Srinugar lor intonnatillll and 

necessary action. 
13· CPC c:~ourts ltigh Court or J&K und Ladakh, Jammu Ji1r inlimnation and for uploading the same on 

the ofllcJal websitl:. 

14. l'rcs!dcnt lligh Court 13ar Association, Jammu lin inlimnation. 
l5. l'rcs1?ent, Kashmir Advocates Association, Srinagar, J(Jr inlimnation. 
16· Administrative Oflicer, Oflice or thc Advocate Clcncral, Clovt. or UT or J&K, Jammu. 

'l Mm. VK.Jh>.,jl, W/o """'hie M,. J""""" V .K Jh,mjl ;o, ;,;o, . .,.,,;,..,Rc~lf' \~-.{Jib 



{ "type": "Document", "isBackSide": false }

